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OFFICE OF PRINCIPAL DISTRICT &>SESSIONS JUDGE CUM SPECIAL JUDGE

(PC I-\CT)(CBI) ROUSE AVENUE COURTS COMPLEX, NEW DELHI

CORRIGENDUM

in Continuation oi’ the earlier Order No.55611D-5601lD/PDSJICTB/RACCf2026 Dated 30.04.2026
the following judicial Qfficers shall occupy and hold their Court in the Court Room Numbers
mentioned against their name with effect from Monday i.e 11.05.2026.
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i S.No. 7 fl 7 Name of the judicial Officers Froml _ _ sew= 1. Sh. Vidya Prakash, Special luclge (PC Act) (ACB)-1, RACC, 508
l W_:_w New Delhi
' 2. 1 Ms. Jyoti Kler, Special judge (PCAct)(CBl)-18, RACC, New 411 W505”

Delhi _fi____
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M (Dinesh Bhatt)
Principal District & Sessions Judge

n E Cum Special judge (PC Act), CBI
* 1.‘ se Avenue Courts Complex, New Delhi.
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No. /PDS]/CTB/RACC/2026 Dated— 09. 05.15air -;¢i=l€

We
 

Copy forwarded for information and necessary action to:-

$*’!"!"

Worthy Registrar General, Hon’ble High Court Of Delhi, New Delhi.
The Ld. Principal District & Sessions judge(HQs), Tis Hazari Courts, Delhi.
The Ld. Officers Concerned.

4. P.S. to the undersigned.
\/5./Website Committee, Tis Hazari Court, Delhi with the direction to upload the even order on the

official website.
The ln-charge, R & l Branch to upload the same on the layers, RACC, New Delhi.
All the Branch In-charges at RACC, New Delhi.
The President, Central Delhi Court Bar Association, RACC, New Delhi.

9. The Director of Prosecution, CBI, Block No 3, llnd Floor, CGO Complex, Lodhi Road, New Delhi.
10. The Director General (Prisons), Tiharjail, New Delhi.
11. The Director of prosecution, Govt. of NCT of Delhi, Tis Hazari courts, Delhi.
12. The Chief Prosecutor, CBI/ACB, Rouse Avenue District Court Complex. New Delhi.
13. The Commissioner of Police, Police Headquarter, Delhi.
14. The Lockup ln-charge, Rouse Avenue Court Complex, New Delhi.
15. The Chowki ln-charge, Rouse Avenue Court Complex New Delhi.
16. The Security Cell ln-Charge, Rouse Avenue Court Complex New Delhi.
17. The Executive Engineer(Civil & Electrical) PWD, RACC, New Delhi for information and directed

to change the name plates ofjudicial Officers & other needful etc.
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Principal District & Sessions judge
Cum Special judge (PC Act), CBI

Rouse Avenue Courts Complex, New Delhi.

F


